NATIONAL COMPANY LAW APPELLATE TRIBUNAL
NEW DELHI

Company Appeal (AT) (Ins) No.644 of 2019
and
I.A. No.2106 of 2019

IN THE MATTER OF:

Darshan Gandhi, Ex-Director, ...Appellant
Lok Housing & constructions Ltd.
Versus

USV Pvt. Ltd. & Anr. ...Respondents

For Appellant: Shri Darpan Wadhwa, Sr. Advocate with Shri
Aman Verma, Ms. Smriti Churiwal and Jaivir
Sidhant, Advocates
Shri Abhijeet Sinha and Shri Divyang
Chandiraman, Advocates (Applicants in
Intervention)

For Respondents: Shri Darpan Sachdeva, Advocate (for Intervenor)
Shri Parth and Shri Avinash Mohpatra, Advocates
(for SBI)
Rishi Singh, Advocate (for IRP)

ORDER
05.02.2020 Counsel for Appellant refers to the Order dated 2nd

December, 2019. It is stated that the matter is part-heard before another
Bench.

Registry to take directions from the Hon’ble Chairperson regarding
listing of this matter.

Tentatively, we list this matter on 18t February, 2020.

[Justice A.I.S. Cheemal]
Member (Judicial)

(Justice A.B. Singh)
Member (Judicial)

[Kanthi Narahari]
Member (Technical)
/rs/md



